
  

  

  

BUNDAB GOVT CAS (ENPRAL APRIL Lot ” 
KOHEPR UL AW SAK AD Tso acme 

DEPARPMENT OF LEGAL AND EBOISTARIVE ARRAIRS. PUNIAR 

NOTIETC ATION 

Whe txt Apel, 0M 
Ne Leg 201. The fallow: Act at the Legishiture af the State ot 

Pramrd teownvedd the assent af the Governor af Aaqiad on the 24th Day ot 
Maar, 20 Tas Rewedy padlishedt foe general iaflvemation 

THE PUNJAB VALUB ADDED TAX (AMENDMENT) ACT, 2014 
(Panjad Act No. 7 af V1) 

AN 

ACT 

wa T Re lk lie Eh gins 

further to amend the Panrad Value Added Rav Ac 2008, 

BE it enacted dy the Legislature of the State of Punjab in the Sixty. fil 

Year of the Repudlie of India, as follows:- 

A. 62) 

(Amendment) Act, 2014. 

(2) 

publication in the Official Gazette. 

> 
-- 

following section shall be inserted, namely:- 

"JOA. 

case of any 

It shall come into force on and with effect from the date of its 

Notwithstanding anything contained in any provision of this 

Act, the State Government, if satisfied that it is 

Power (0 aMVE = necessary or expedient so to do in public interest, 

seaid usin may, for greater transparency, in order to ensure 

compliance, notify any scheme for settlement of 

This Act may be called the Punjab Value Added Tax. short title and 
CUMINEHOe NOT 

In the Punjab Value added Tax Act, 2005, after section 29, the Insertion of ne 
section 29 A in 
Punjab Act 8o 
2008, 

” ped 7 =e of unpaid tax incase of any discrepancy in the discharge 
the 

» e. & 

of tax habilities, subject to such terms and conditions, tax habehtes. 

as may be notified in the Official Gazette.". 

3. 

2013 (Punjab Ordinance No. 12 of 2013), is hereby repealed. 
(1) The Punjab Value Added Tax (Third Amendment) Ordinance, 

saving. 

Repeal and 

(2) Notwithstanding such repeal. anything done or any action taken 
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VUINIAWEVIVYT GAL WAI MA) AML U4 D 
MIM I) IVHSAKA, 

Hien Wie pine dpial Aad, ae wermenbedt 1 Wits WANNA jeheniah 1) Wh hep 
WEENIE TD, aNANT Nie Meeniied ty Wve nee) Meme (H Laben uner Oe omemnyh 
Avl, wo anendead by thie Avs 

Peart gle A felt anette pes let 

HVS, MANAL,, 

Senay to Corna nme A Var, 

Departs A Lagal atid | agsohative Altaers 

M04 JOLANN, Gat roan, SAS. Nagar 
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